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deprivation that includes sources of income, the presence of an able and literate

adult and quality-dwelling; and

{b) 1if so, the details thereof and the reasons therefor along with the corrective

steps being taken in this regard in consultation with State Governments?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{(SHRI SUDARSHAN BHAGAT): (a) to (b) Sir, 8.69 crore households out of 17.91
crore rural households have reported deprivation in the Socio Economic and Caste
Census 2011 (SECC 2011) based upon the deprivation parameters identified. Figures
in details, which are self explanatory and thereby reasons by itself, are available at

SECC websites www.secc.govin.

Ministry of Rural Development has decided to use the SECC 2011 data for

implementing its development programmes.
Construction of roads under PMGSY in Chhattisgarh

2364, DR. BHUSHAN LAL JANGDE: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{a) whether the proposals for construction of roads bridges and small bridges
under phase-I of Pradhan Mantri Gram Sadak Yojana (PMGSY) and proposals under
phase-IT (PMGSY) are pending with the Central Government for approval;

{(b) whether there is a proposal for construction of roads in 29 development
blocks in 7 districts of Chhattisgarh to connect them with all weather roads and it

1s pending for approval, and

{c) whether the approval of the Central Government for (a) and (b) above would
be accorded without delay?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) to (c) Since inception of Pradhan Mantri
Gram Sadak Yojana (PMGSY) scheme in year 2000, the Ministry has cleared the
proposals for rural roads and bridges with an estimated cost of ¥ 1,83,714 crore to
the States including the State of Chhattisgarh. As reported by the States, thev have
spent ¥ 1,34.229 crore till June, 2015 and works amounting to ¥ 49,485 crore are
yet to be completed by the States. Keeping in view the large value of works yet
to be completed by the States, the Ministry is therefore not considering, at present,
any new proposals from the States for sanction. Also the States have been advised

to concentrate on completion of old pending works.

T Original notice of the question was received in Hindi.



